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(b) Projects which rrcrived the assistance

Donor Agency

Nam= of Project

1. OPEC Fund

2. S:udi Fund .

3. Kw:it Farl

4- USSR

(i) Lo No. 119-P Korba Thermn! Power Project
dated 10-5-79

(ii) Loon No. 198-P R-mngundrm Therm~l Pow:r
Proj et dated 24-10-80

(iii) Lom No. 286.P S cond R:mguad m Thcrm:l
Power Proj-ct dated 21-5-82

(i) Lo~n No. 1/38 S:isailnm & Nagrwjunaseyir Hydro
Electiic Project dated 2-6-97

* (i) L1 Na. 195 A1mia Power (Coal Transporta-

tion & H .adling) Project dated 22-g-81

(ii) Loon No. 182 Apira ‘A’ Power Project dated
10-5-81

(iif) Lo"nNo. 121 Kopili Hyd:s Elccric Project

dated 4—e73

(iv) Lon No. 225 Tnal V.ishet F.ruliz'r P:oject
dated r12-5-82 .

(v) Low N>, 253 South Bussein G:s D vilopment
Project dated 27-10-83

(i} Roublzs 307 million Cr dit dated  10-12-1966

(2) Ex» 1sion of Bokzro Stcel Project (Upto
4 million p.r annum stage)

(b) Ex» sion of Bhilzi Stcel Plant (Upto
4 million p'r annum stagc)

(c) Oil & N:tural G s Commission p-ojects
(d) Aluminjum Plant, Korba.
(€) M:tropalitan Transport Projuct, Calcutta

(ii) Roublecs 250 miltion Credit dated 27-4-1977
Visakhap :tnam Stcel Project (Stage-I).

(iii) R oubles 520 mMion Credit dated 10-12-1980
(») O & N:tur~! G.3 Commission Pro:j' cls
(b) Vindhyachal Powcr Project
(c) Coal India L-d.

Interna) securily arrangements of public
sector Bankg

168. SHRI M. BASAVARAIU,
SHRI M. MADDANNA:

Will the Minister of FINANCE be
pleased tp state.

(a) whether it is a fact that all the
public sector banks were askey sometime
Back t, strengthenm their internal security
arrangements;

(b) whethey Government have received
any implementation repory in thig regard
from public sector banks located in Delhi;

(c) if so, what are the details thereof;
and

(d) if not, the manner ijn which Gov-
ernment propose to ensure the strengthen-
ing of security arramgements in banks in
Delhi? .
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHAN POOJARI): (a) to (d)
The repor; of the Higan Power Working
Group. which wag set up by the Govern-
ment 1o review the existing security ar-
rangements in  banks and to  suggest
measures for strengthening these arrange-
ments further, was sent to all public sector
banks for taking action on the recom-
mendations made by the Working Grenp.
The Working Group had mentioned that
steps for strengthening the security ar-
rangements angy making the bankg less
vulnerable to dacoity and robbery would
be phased having regard to the cost
benefit factor. The banks have accordingly
been implementing the measures reccm-
mended by the Working Greup in 2
phased manner including in Delhi.

Disbl:rsements by the term jending
T L institutiong
169. SHRI M. BASAVARAIJU.
SHRI M. MADDANNA.

Will the Minister of FINANCE be
pleased to state.

.
]
L
|
i

(a) whether it is a fac; that sanctions
and disbursements by the three All India
term lending institutions, viz. Industrial
Developmenty Bank of India (IDBI),
Industrial Finance Corporatiop of India
(IFCI), and Industrial Crediy & Ynvest-
ment Corporation of Indiy (ICICI) show-
ed an upward trend during the year
1983-84 (July-June);

{(b) if so, wha; are the reasons, attri-
butable to the upward trend; ang

(c) what jis the likely disbursement to

be made by these institutiong during the
year 1984-85 (July-Tune)?
" THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHAN  POOJARD: (a)  Yes.
Sir,

(b) Increase in the number of applica-
tions from eligible industrial concerns
for financial assistance; liberlization of
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the Soft Loan Scheme for modernization
with effect from 1st January, 1984 to
cover deserving unijtg in al| types of in-
dustries;  simplifying/streamlining the
procedures of disbursement etc. contribue
ted to the upward trend in sanctions and
disbursements by Industrial Development
Bank of India (IDBI) Industria] Finance
Corporation of Indiag (IFCI) and Industria)
Credit and Investment Corporation of
India (ICICI) during 1983-84.

(c) Likely disbursements of assistance
by IDBI, IFCI and ICICI during 1984-85
(July-June) are estimated ag follows.

—

Institutions Disburse-
ment
(Rs. crores)
I.DBI. . . . 2217
LF.ClI . L . . 300
LGLC.I et 419

Autonomy for public ‘sector unilg

170, SHRI RAJINI
Wil the Minister of
pleaseq to state.

RANJAN SAHU:
FINANCE be

(a) whether Governmen; have any
proposal under their consideration to
extend greater autonomy t, public sector
Unitg so as to allow them ¢, function as
commercia] organisations; and

(b) if so. what are the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF. FINANCE (SHRI
JANARDHAN POOJARI): (a) and (b)
The Government ig of the view tha; the
Public Enterpriseg at preseny ehjoy suf-
ficient degree of autonomy required for
them to function as commercia] organi--
sations any commensurate with their
accountability. However, in 5 fast chan-
ging sitnation adequacy or otherwise of
Powers delegateq iy  under constant
review, R



